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OFFICE OF THE SUPERINTENDING ENGINEER
P.W.D. (B&R) AMBIKPUR CIRCLE AMBIKAPUR
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OFFICE OF THE SR, GENERAL MANAGER (ELECTRICAL)  32001/1008/2627
UPPER INDRAVATI HYDRO ELECTRIC PROJECT, MUKHIGUDA,
DIST: KALAHANDI-766026, E-mail: sgmel_uihep@ohpeltd.com

ODISHA HYDRO POWER CORPORATION LTD. (A GOVERNMENT OF ODISHA UNDERTAKING)
Regd. Office OSPH & W.C Building, Vanivihar Chhak, Janpath, Bholnagar, Bhubaneswar-751022,
Tel: 91-0674-2542983, 2542802, 2545526, 2542826, Fax:2542102, E-Mail: chpe.co@grmail.com / md@ohpeltd.com
WEB: www.ohpcitd.com, CIN: U401010R19955GC003963

i

NOTICE INVITING TENDER No. UIHEP-28/2026-27 DATE 06.10.2026
Sealed Tenders are invited in two part i.e. (i) Techno Commercial bid & (ii) Price bid in
separate sealed envelopes from the reputed firm / contractor having similar works experience for
the work as mentioned below.

Cost of EMD in shape | Period of Date & time |
‘ tender of DD/Banker's sale / La:i:u?:: & of opening
Description of work i paper (Non- | Cheque only download receipt of of Techno
refundable) | (Refundable)in | of tender fanider commercial
| __inRs. Rs. document | Bid
Dragging, Lifting,
Loading & ’ [
Transpertation of 01 From |
(one) no. old and used 09.10.2026 [
20MVA, 220/33KV | 7,080/- e 22102026 | ;) 45 5096
Power Transformer | (inclusive of 19,350/~ 22.10.2026 (up to 13:00 t 16:30 H '
along  with  al| GST) g Hrs) b
accessories from 12":.;)0 Hre '
Mendhasal Grid, OPTCL '
[to Switchyard, UIHEP, '
| Mukhiguda. - |

For details of the tender documents, terms and conditions please visit our website
www.ohpcltd.com

Sd/-Unit Head

OIPR 32001/32136/1/26-27/0024 UIHEP, Mukhiguda

GOVERNMENT OF ODISHA, “e"-PROCUREMENT NOTICE
OFFICE OF THE SUPERINTENDING ENGINEER, NAYAGADA (R&B) DIVISION, NAYAGADA

WORKS DEPARTMENT
I@@% Tender call Notice
\& -g’/":.

E-mail: pwdoffngd34@gmail.com
Bid Identification No. S.E-Nayagada (R&B) Division- Online 19/2026-27

34001/978/2627

The Superintending Engineer, Nayagada (R&B) Division, Nayagada, on behalf of the Governor of Qdisha
inviting percentage rate bid in a Double cover system in ONLINE MODE form eligible contractors for the
construction of Building work as detailed in the table below:

1. Nature of Work : Road Works.

2, Noof Work 1 2 Nos

3. Tender Cost @EMD  : To be remitted online through a process as mentioned in DTCN.

4. Class of Contractor @ As mentioned in DTCN

5. Availability of Bid : From Dt, 15,10.2026 at 11.00 AM to Dt, 26,10,2026 Up to 5:00 pm.
Document on the Website

6. Date of opening of Bid : Dt, 27,10,2026 at 11.00 AM

They have to participate in ONLINE bidding only. Further details can be seen on the Website:

https://tendersodishagov.n. Any Addendum / Corrigendum / Cancellation of tender can also be seen in the
said website.

Sd/- Superintending Engineer,

OIPR 34001/34138/1/26-27/0017 Nayagada (R&B) Division, Nayagada

GOVERNMENT OF ODISHA, “e”-PROCUREMENT NOTICE
OFFICE OF THE NOTIFIED AREA COUNCIL, DASHAPALLA
% h Tender call Notice No. 2640 Dt.30.09.2026
() £:mall:nacDashapalla@gmailcom  13001/2113/2627
N
Bid Identification No. NAC-Dashapalla/06/2026-27

The Executive Officer, NAC, Dashapalla, Dist - Nayagarh inviting percentage rate bid in online
mode for the works as detailed in the Annexure from eligible contractors for construction of civil works
as detailed in the table below:

1. Nature of Work AsperDTCN

2. Noof Work 19 Nos.

3. Value of Work Rs.5,93,220/- to Rs. 13,55,932/-

4, Tender Cost To be remitted online through a process
as mentioned in DTCN.

5. Class of Contractor Dand C Class

6. Available of Bid Document in website From Dt. 12.10.2026 09.00 AM

7. Last Date of availability tender in website : ~ Dt.27.10.2026 Upto 5.00 PM

8. Date and time of opening of Bid Dt.28.10.2026 at11.00AM

till completion
9. The Bidders have to participate in ONLINE bidding only. Further details can be seen‘fmm
. the Website: : T .gov.in . Any Addendum / Corrigendum / Cancellation of
tender can also be seen in the said website.
Sd/- Executive Officer,

OIPR 13001/13141/1/26-27/0006 NAC, Dashapalla

601629 @-6¢im;: cirp_adhikarmicrofinance@efficaxindia.com, 6<r@ @°- ¢90R 988 9

OFFICE OF THE
MUNICIPALITY, NABARANGPUR

NABARANGPUR (ODISHA), PIN- 764059
E-mail-muncipalityngpe@gmail.com

13001/2104/2627
No. 4637 Date. 03.10.2026
Quotation Call Notice
Sealed Quotaion are invited from the intending register Agency [

Firm/Suppliers/manufactures having GSTN clearance certificate , PAN Card & Dealershp
Certificate etc for Supplying Fitting , Fixing & Installation of GCTV along with 2 year AMC at Smart
park of Nabarangpur Municipality. The quotation is to be received by the undersigned on or before
5.00 P.M on dated 13.10.2026 through registered post/ speed post / hand delivery At- Nabarangpur
Municipality, Po/Ps-Nabarangpur, Dist- Nabarangpur, Pin-764059 within the working hour from
10.00 AM to 5.00 P.M. The rate should be inclusive of all taxes. The quotation will be opened on
01.14.10.2026 at 11.00 A.M in the office premises in presence of the bidder/Firm/Agency or their
authorized representatives if any. The undersigned reserve the rights to accept or reject any or all
quotation without assigned any reason thereof. For more details enquiry, Quotationer may contact
to the Nabarangpur Municipality Office within the Official working hour (Mabile No. 9937905477).
Details may accessed and quotation details can be downloaded from the web site htips
/www.nawarangpurm.in / and https:// www.nabarangpur.odisha.gov.in/enftender.

Sd/-Executive Officer,
Nabarangpur Municipality

OIPR 13001/13230/1/26-27/0007

Mail 1d: ddhgajapati.od@nic.in
Mail Id; ddhgajapati@gmail.com

#E5 1001/174/2627
< 4 Phone No.: 06815-222228

OFFICE OF THE DEPUTY DIRECTOR HORTICULTURE GAJAPATI, PARALAKHEMUNDI

Govt. of Odisha “¢" procurement Notice
Bid Identification No.: DDH - 02/2026-27

The Deputy Director of Horticulture on behal fof Govemor of Odisha, invites percentage rate bids in single cover system in OFFLINE
MODE.

Estimated Cost- Ranging from Rs. 4,17,776

Bid Cost: Rs. 2000 as Mentioned against each in Column - 04

Period of completion: Calendar Months Mentioned in Column - 60 days

o, of works (Tender): 01 nos.

Class of Contractor: As Mentioned in Column - 06

Date & Time of availability of bid document in the office of undersigned:07.10.2026 at 10.00 AM to 15.10,2026 up
to 5.00 PM :

Gl B T

7. Last date / Time for receipt of bids in the tender box: 15.10.2026
8. Date of submission of documents: 15.10.2026 up to 5.00 PM (Except Holidays)
9. Date & time of opening of online bids: 16.10.2026 at 4,00 PM & onwards

Name and address of the officer inviting Bid: Deputy Director of Hi Gajapati, Paralak di

Further details can be seen from the Notice Board of DDH Gajapati, Paralakhemundi

Sdl-Deputy Director’of Horticulture
Gajapati, Parlakhemundi

OIPR 1001/1385/1/26-27/0001

GOVRNMENT OF ODISHA 32001/1007/2627
DEPARTMENT OF WATER RESOURCES

=4 OFFICE OF THE SUPERINTENDING ENGINEER
DRAINAGE DIVISION, KENDRAPADA

E-PROCUREMENT NOTICE NO. DDKPD — 05 of 2026-27
e-mail- eeddKendrapara@gmail.com Phone No. 8763594078

1. | Total Number of Package : | 15 Nos. Individual package

: | Construction Work, Renovation Work and
Repair Work.

2. | Nature of work

3. | Tender Amount | From Rs. 4.25 Lakhs to Rs. 86.58 Lakhs

|
_J4.

Period of completion 03 (Three) & 11 (Eleven) Calendar months

5. Other details as follows

Procurement Officer | Bid Identification [ Availability of Tender Date & time of opening of
No On-Line Tender
From To Technical Bid | Financial Bid
for Double
_ _ Cover work
| . Sl_rpennt;nd_lng ong;g-:; of 12102026 | 22.10.2026 23.10.2026 | 31.10.2026
| Engineer, Drainage - J 1 :
i ol o o at 11.00 Hrs, | Up t}? r:? 30 at11.00 AM | at 10.00 AM
. | l i _

Further detaiis can be seen from the Govt. web site www tendersorissa.gov.in.

Sd/- Superintending Engineer,
Drainage Division, Kendrapada

OIPR 32001/32356/1/26-27/0004
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s. ADHIKAR MICROFINANCE PRIVATE LIMITED
RELEVANT PARTICULARS

M/s. Adhikar Microfinance Private Limited
04-04-1997
Registrar of Companies, Cuttack

ADITYA BIRLA
CAPITAL
HOME LOANS
Regd Office: Indian Rayon Compound, Veraval, Gujarat - 362 266 | [T) +912243567100 |
(Toll free) 1800 270 7000 | CIN: U65922GJ2009PLC083779 | homefinance.adityabirlacapital.com
Branch Office- Aditya Birla Housing Finance Limited, Plot No 7 & 8, 3Rd Floor, Broadway
Heights ,Cuttack - Puri Road, Jharpada , Bhubaneswar , Khudra, Odisha- 751006
APPENDIX IV
[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]
Possession Natice (for Immovable Property)
Whereas the undersigned being the authorized officer of Aditya Birla
Housing Finance Limited under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (54 of
2002) and in exercise of powers conferred under Section 13(12) read with

ASSET RECOVERY BRANCH, CUTTACK

STATIONED AT - Zonal Office, M-14, Housing Board Colony,
Baramunda, Bhubaneswar - 751003, Odisha
Phone.: 7381017792, 7077983072

APPENDIX - IV - A [See Proviso to rule 8 (6)] Sale Notice for Sale of Immovable Properties
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with provision to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 .

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties
mortgaged/charged to the Secured Creditor, the Possession (Symbolic/Physical) of which has been taken by the Authorised Officer of
Union Bank of India (Erstwhile Corporation Bank and Andhra Bank), ARB Cuttack , (Secured Creditor), will be sold on “As is where is”
“As is what is” and “whatever there is ” on 28.10.2026 (Date of Sale) for recovery of dues as mentioned here under to Union Bank of India from
the below mentioned Borrower(s) & Guarantor(s) . The Reserve Price and Earnest Money Deposit are also mentioned hereunder .

E-AUCTION

gfataai dw (/) nion Bank

VT RTETHIT & G o i Uiy

SALE NOTICE

. |Name of corporate debtor

. | Date of incorporation of corporate debtor

. |Authority under which corporate debtor is
incorporated / registered

. |Corporate Identity No. of corporate debtor

. |Address of the registered office and principal
office (if any) of corporate debtor

. | Insolvency commencement date in respect

|

|

IS

U659230R1997PTC010452

Plot No-77/180/970, Subudhipur, Tomando,
Bhubaneswar — 752054, Orissa

06-10-2026

o

o

of corporate debtor . R Pri
Rule 3 of the Security Interest (Enforcement) Rules, 2002 had issued a 7. [Estimated date of closure of insolvency | 04-04-2027 S'- Name & Address of the Borrowers / Details of the Property to be eseEv“:D Irlce ! Agount
Demand notice dated 16.07.2026 calling upon the borrowers PRASANTA resolution process o Guarantors Auctioned Bid Increment ues

©

. [Name and registration number of the
insolvency professional acting as interim
resolution professional

M’s. Efficax Resolution Professionals

Private Limited

IBBI Registration No:
IBBI/IPE-0153/IPA-3/2023-2024/50063

IBBI Reg. Address: Unit No. 14, First Floor Ishwar
Colony, Bhamashah Marg, New Delhi — 110009.
I1BBI Reg. Email ID: md@efficaxindia.com
Correspondence Address: Raheja Vistas Elite,

KUMAR ROUTRAY, PRATAP KUMAR ROUTARAYA & SANGRAM KUMAR
ROUTRAY mentioned in the notice being of Rs. 11,10,620.54/- (Rupees
Eleven Lacs Ten Thousand Six Hundred Twenty and Fifty Four Paise Only)
within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to
the borrowers and to the public in general that the undersigned has taken
Possession of the property described herein below in exercise of the pow- 1

1. | Borrower: M/s Gupta Pharmaceutical Agency, (Rep-
resented by its Partners), Partners/Guarantors/Legal
heirs of Late Rajendra Prasad Gupta: (1) Sri Prateek
Kumar Gupta, S/o: Late Sanjay Kumar Gupta, (Legal
heir of Late Rajendra Prasad Gupta), (2)Sri Deepak
Kumar Gupta, S/o: Late Sanjay Kumar Gupta, (Legal
heir of Late Rajendra Prasad Gupta), (3) Mrs Sanjita

EMD of Land & Building at plot no. 1706/
1907, Khata No. 494, Mouza: Bhatia, PO/
PS: Jajpur road, Tehsil/SRO: Jajpur, Dist:
Jajpur, Odisha with an extent of Ac. 0.06
dec. belonging to Late Rajendra Prasad
Gupta represented by his legal heirs: Mr
Sanjay Kumar Gupta (S/o: Late

©

. |Address and e-mail of the interim resolution
professional, as registered with the Board

Rs.1,02,12,055/-

Rs.60,21,000/-

<)

Address and e-mail to be used for

ers conferred on him/her under Section 13(4) of the said Act. read with Rule correspondence with the interim resolution | Tower — H, Flat No. 1104, Plot No.127A, IDA Gupta, W/o: Late Sanjay Kumar Gupta, (Legal heir of | Rajendra Prasad Gupta), Mr Sailesh / 30 oassz%gs .

8 of the Security Interest (Enforcement) Rules, 2002 on this 07th day of professional Nacharam, Uppal Mandal, Nacharam Village, Late Rajendra Prasad Gupta), (4) Sri Sailesh Kumar | Kumar Gupta (S/o: Late Rajendra Prasad | Rs.6,02,100/- | o & ="
October of the year, 2026, EygceefgsaE‘fmT;'laiE‘ga”a‘500076- Gupta, S/o: Late Rajendra Prasad Gupta . Legal heirs | Gupta), Smt Anita Gupta, W/o & legal / u& eirptlanng(razs
The borrowers in particular and the public in general is hereby cautioned cirpiadhikarmicrdfinance@eﬂicaxindia.com of Late Sandeep Kumar Gupta / Partner/Guarantor/ | heir of Late Sandeep Kumar Gupta & Rs.60,210/- thereon

Mortgagor: (1) Smt Anita Gupta, W/o: Late Sandeep
Kumar Gupta, (2) Miss Isha Gupta, D/o: Late Sandeep
Kumar Gupta & Smt Anita Gupta, all are address at
Gopabandhu Chhak, Near Railway Crossing, Jajpur Road, | road, East: Plot No 1824, West: Plot No
Dist: Jajpur, Pin- 755019 . 1707 & 1708 .

Date of Demand Notice: 15.03.2019 & Date of Possession Notice:18.11.2019, Type of Possession:Symbolic

Miss Isha Gupta, D/o & legal heir of
Late Sandeep Kumar Gupta, Bounded by:
North: Plot No: 1823, South: Municipality

Last date for submission of claims
Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

.|Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

.|(@) Relevant Forms and

20-10-2026
N/A.

not to deal with the property and any dealings with the property will be 11.
subject to the charge of the Aditya Birla Housing Finance Limited for an 12.
amount of Rs. 11,10,620.54/- (Rupees Eleven Lacs Ten Thousand Six
Hundred Twenty and Fifty Four Paise Only) interest thereon. Borrowers
attention is invited to the provisions of Sub-section 8 of Section 13 of the 1
Act., in respect of time available, to redeem the secured assets.
DESCRIPTION OF THE IMMOVABLE PROPERTY
All That Piece And Parcel Of The Property Situated Within The District Of Puri

w

All that part of the property consisting of land and building over
Plot No.1273/3185, Khata No. 161/1333, Mouza: Sundarrajpur,

Borrower/Guarantor/Mortgagor:

Mr Pradeep Kumar Pradhan, Rs.24,76,000/-

Rs.38,52,394/-

N

https://ibbi.gov.in/en/home/downloads

, Sr - Satyabadi, Tahasil - Satyabadi , (Sakhigopal) No.481, Ps- Satyabadi No (b) Details of authorized representatives Slo: Mr Govind Pradhan, At:| Lanjipalli, Area of house site measuring total extent Ac 0.013 dec. / as on
110, Mouza - Sriramachandapur Under Hal Khata No - 1795/252, Hal Plot No - are available at Kamapalli, Ram Nagar, 2nd Lane, | in the name of Mr. Pradeep Kumar Pradhan, Boundaries : East | Rs.2,47,600/- a%gg;zi%f:rezt
5739 Area Ac.0.090 Dec & Plot No - 5740 Area Ac.0.0.100 Dec In Total Ac.0.190 - ist: i inl - Si i - Si - Sj
Dec Corresponds To Sabak Khata No 272, Sabak Plot No 5739 Area Ac.0.090 Notice is hereby given that the National Company Law Tribunal, Cuttack Bench has ordered the PO.: Berhampur, Dist: Ganjam, Pin | - Site %f Su(JiataPlTrac,l\lhan{ V1\12est S;]te c}l\f SdAparnna, North - Site / & expences
! P ! - commencement of a corporate insolvency resolution process of the M/s. Adhikar Microfinance - 760004 . covered under Plot No. 1312, South - Road. Rs.24,760/- thereon

Dec & Plot No . 5740 Area Ac.0.100 Dec In Total Ac.0.190 Dec. The Boundaries
Of The Said Property Are As Specified Below: North - Amara Routray, South
- Amara Routray, East - River, West - Road.

Date: 07.10.2026

Place: BHUBANESHWAR

Private Limited vide order dated 06-10-2026.

The creditors of M/s. Adhikar Microfinance Private Limited are hereby called upon to submit their|
claims with proof on or before 20-10-2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

IP Chakrala Sannidhi

Authorized Signatory of

M/s. Efficax Resolution Professionals Private Limited

Date of Demand Notice: 01.11.2019 & Date of Possession Notice:19.02.2022, Type of Possession: Symbolic

Date & Time of E-Auction : 28.10.2026 from 12.00 Noon to 5.00 P.M.
(with 10 minutes unlimited auto extension), E-Auction Website: https://baanknet.com

Last date & Time for submission of EMD : EMD shall be deposited and Linked/Map the EMD amount with
the property ID before End Time of Auction

Authorised Officer
Aditya Birla Housing Finance Limited

Date & Time of Inspection of Property for intending purchasers : 27.10.2026

Date: 09-10-2026
Place: Hyderabad

Interim Resolution Professional

For M/s. Adhikar Microfinance Private Limited
IBBI registration no: IBBI/IPE-0153/IPA-3/2023-24/50063
IBBI registered address: Unit No. 14, First Floor Ishwar Colony, Bhamashah Marg,

AFA Valid up to- 31-12-2026
Correspondence address: Raheja Vistas Elite, Tower-H,

Flat no: 1104, Plot no. 127 A, IDA Nacharam, Uppal Mandal,
Nacharam Village, Hyderabad, Telangana- 500076.

Process e-mail: cirp_adhikarmicrofinance@efficaxindia.com

New Delhi — 110009.

Ph.no: 9701255861

Details of encumbrances over the if any : NIL

For detailed terms and conditions of the sale, please refer to the website:
https://www.unionbankofindia.co.in/auction-property/view-auction-property.aspx and www.unionbankofindia.co.in

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) / RULE 9(1) OF STATUTORY INTEREST (ENFORCEMENT)RULES 2002

This may also be treated as notice u/r 8(6) / Rule9(1) of Security Interest (Enforcement) Rules, 2002
to the borrower/s and guarantor/s of the said loan about the holding of E-Auction Sale on the above mentioned date .

Place: Bhubaneswar, Date: 08.10.2026

Sd/- Authorised Officer, Union Bank of India

Circle Office : BDA-J/2, Revenue Plot No.: 1556(P) & [ =5 .\§ [ g [o] ' W/ Name & Address of the o ) Scan for Total Liabilities %
1561(P), KH-1162, Jagamara, Khandagiri Borrowers / Guarantors / Description of the Properties as on e et
SALE NOTICE Property Details| _  .coi'pate [Bid Increament
Bhubaneswar-761030, Ph. No.: 0674-2353120 Mortgagors P amount
E-Auction Sale Notice for Sale of Inmovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security | JHARSUGUDA-II BRANCH /7605009046 (M) | All that part and parcel of the property Scan
Interest Act, 2002 read with proviso to Rule 8(6)/9(1) of the Security Interest (Enforcement) Rules, 2002 Borrower: Mrs. Rinky Das, W/o- Mr. |consisting of EMT of Land & Buiding in
Notice is hereby given to the public in general and in particular to the Borrowers that the below described Immovable properties [Sambhunath Das / Guarantor: Mr.|the name of Mr. Prabin Kumar Das, ¥44,56,765.77
mortgaged/charged to the Secured Creditor, the Constructive/Physical possession of which has been taken by the Authorised Officer of | Sambhunath Das, S/o- Mr. Jashoda Khatg ’Xo-b gggfd 1 084,hl:Iot No. J?’n 1 991’556.:'5, 4 4 %Sg Cz’r{‘)za ¥3,94,000/-
the Canara Bank will be sold on “As is where is”, “As is what is” and “Whatever there is” basis on the date & time mentioned below| Jiban Das, Both are at Ward No. 20, U:ﬁ?‘r\lo&é N:vihﬁh:riia‘udaariﬂ?goa & further 239 400/
(through Baanknet Portal) for recovery of dues to the Concerned Branches of Canara Bank from the following Borrowers. The |Mangal Bazar, Jharsuguda-768201/ Pumabaéti {bram Pada) PSgﬂ'ahlasiIa’Disl || e interast 2 i
Reserve Price and EMD amount for each property are also mentioned below. The intending bidders should register their names at portal | Guarantor & Mortgagor: Mr. Prabin Jharsuguda. Bounded b:} (as pervaluatioH and expenses 10,000/
https:/baanknet.com/eauction-psb/bidder-registration and get their User ID and Password free of cost. Kumar Das, Sfo- Mr. Patiu Chandrg Das, | report)- North: Boundary of Vacant Land, = thereon
E-AUCTION DATE & TIME: 13.11.2026 between 10.30 A.M. to 11.30 A.M. Near Town High School, Bargalipada, |South: Vacant Land, East: Vacant Land,
EMD SUBMISSION DATE & TIME: On or before 12.11.2026 at 5.00 P.M. Mangal Bazar, Jharsuguda-768201. | West: Plot of Mr. Sankar Das.
Total Liabilities | RES€rve Price KOCHINDA BRANCH /7605009046 (M) | EMT of Land & Building in the name of Mr. Dhrub %1,39,929.67
Name & Address of the o— " Scan for EMD Borrower & Mortgagor: Mr. | Kishor Mahananda recorded in Khata No.: 133/ as on i
Borrowers/ Guarantors/ Mortgagors| DCccriPtion ofthe Properties |, o erty Details oo [Bdncroament| phyub Kishor Mahonanda |47 having Plot No.: 2328/2352 with Area: 30.09.2026 | ¥7.99,000/
pecified Date amount st R O’ Ac.0.050dec., situated at Mouza: Bhojpur, Tahasil: & further 79,900/
3 anan ) - | Jamankira, Dist.: Sambalpur, Odisha. Bounded by- interest
DARI BRANCH / TISbTOTM) Al e [t and parcsl of the propody Bhojpur, PS: Kuchinda, | North. Plof No. 562(F), South: Piot No. 563 & 550 and expenses | <10,000~
Borrowers: 1) M/s Maa Santoshi Tent|standing in the name of Mr. Debasish ¥21,20,513.83 Sambalpur. Odisha. PIN-768107 | East: Plot No 562(P)’West' Road ! tharasi
House, Prop.: Debasish Mallik, 2) Mr. |Mallik over Plot No.: 1121, Khata No.: as on 28.20.000/. pur, : . - ! : =
Debasish Mallik, S/o- Mr. Managobinda [614, Area: Ac.0.030dec., Mouza: 05.10.2026 ciiat " | PARLIMAL BRANCH /7077720523 (M) | MODTD of Land & Building in the name of Sri
Mallick, Both are At: Chandanpur, |Chandanpur, PS: Binjharpur, Tahasil: & further 82,000/~ |Borrower & Mortgagor: Sri| Pankaj Mahakur at Khata No.: 210/380, Plot
Ramachandrapur, Jajpur, Odisha-755003, | Bari, Dist.: Jajpur, Odisha. Bounded by- | BE=; interest 210,000/~ |Pankaj Mahakur ng_ gSri Manu No.: 486/2212/2391 of Area: Ac.0.04dec., ?3'22'102]9‘19
3) Mr. Sishira Kumar Dash, S/o- Mr.|North: Own Plot, South: Road and and expenses . Mahakur. At/PO: Ghagarul situated at Mouza: Ghagarul, PS: 30.09.2026 | <2,64,000/-
Kanhucharan Dash, Meduakal, Sukala, | Satrughna Mallik, East: Satrughna Mallik, thereon Bel Dist. Balanair. Odisha. | B€!Para,Tahasil: Belpara No. 152, SRO: & further 726,400/-
Jajpur, Odisha-755003. West: Own Plot. elpara, Uist.. balangir, OdISna, { patnagarh, Dist.: Balangir, Odisha. Bounded by- o ;
- PIN-767026 / Guarantor: Sri|Norih: Vacant Land of Jagabandhu Sahu, South: | ¢ interest Z10.000/-
BARI BRANCH / 7605009107 (M) All the part and parcel of the property standing Pradip Budek, S/o- Late Upendra | vacant Land of Saru Sahu. East: Panchayat and expenses ’
- . i » 3 2 yat 2
Borrowers: 1) W/s. Puja Fabrication, inthe name of Mr. Prahalad Behera over Plot ¥16,80,217.59 Budek, At/PO: Belpara, Dist.:|Road Ghagarul to Mundagaon, West: Vacant thereon
Prop.: Mr. Praphula Behera, 2) Mr.|No.: 434, vide Khata No.: 718, Area: ason %3.60.000/- Baiangi,r Odisha, PIN-767026. | Land of Ko%shaiya Sahu. ' ‘
Praphula Behera, S/o- Ramachandra Ac.0.040dec. out of Ac.0.40dec. from North 05.10.2026 et : : :
Behera / Guarantor & Mortgagor: | Western Corner Side, Mouza: Sherapur, & further 736,000/~ |SONEPUR-1 BRANCH /9516009216 (M) [All that part and parcel of the property
Mr. Prahalad Behera, S/o-|Tahasil:Bari, Thana:Binjharpur, Dist.: Jajpur, interest Borrower & Mortgagor: Sri|consisting of EMT of Land in the name of Sri 7,23,804.29
Ramachandra Behera, All are at|Odisha. Bounded by- North: Road, South: and expenses ¥10,000/- | pharanidhar Luha, S/o- Bishikeshan | Dharanidhara Luha in the Khata No.: 52, Plot | =1 as on %4.44.000/-
Sherapur, Kaipada, Jajpur, Odisha, | Dibakar Behera, East: Remaining Land of this thereon Luha, At: Bhutiapali, Gopapali,|No.: 976/1332, Area: Ac.0.10dec., situated |; 30.09.2026 AT,
PIN-755003. Plot, West: Road. Birmaharajpur, Sonepur-767018 /|At: Gopapali, Mouza: Bhutiapali, Thana: | <} & further 44,400/-
Guarantor: Sri Babu Amat, S/o-|Birmaharajpur No. 167, Dist.: Sonepur. |4 interest
BASUDEBPUR BRANCH / 7505009110{M_1 Qc!lnérsili;;gfr ;:cnadntpéf;év%’r lli"?gt I\%OF:'?E;%E 76,40,970.36 Champa Amat, At: Manilpur,|Bounded by (as per valuation report)- North: M and expenses | 10,000/
Borrower: Mr. Purnachandra Majhi, vide Khata No.- 249 of Area: Ac.0.110 dec as on 22.90.000/- |Murshundi, Birmaharajpur, Sonepur- Road, South: Dharanidhar Luha, East: thereon
S/o- Chintei Majhi / Guarantor & Mouza: Ki = LTt B 05.10.2026 i 767018. Dharanidhar Luha, West: Bahadur Ganda.
4 : Kismat Krushnapur, Dist.: Bhadrak, & further 229.000/-
Mortgagor: Mrs. Khetri Dei, W/o-|(gisha, in the name of Mrs. Khetri Dei, sl ] SIKHARPUR BRANCH /9040214845(M) | Al that part & parcel of the property consisting
Chintei Majhi, Both are At/PO: Kismat | Wjo- Chintei Majhi. Bounded by- North: Plot and expenses | 110,000/ |Borrower: Sri Niranjan Bhatta, S/o- | of Land & Building in the name of Sri Arjun ¥1,13,24,352.97
Krushnapur, Basudevpur, PIN-|No. 2108, South: Plot No. 2107 and 2108, therzon Arjun Bhatta / Guarantor & Bhatta at Khata No.: 11, Plot No.: 790/2637 as on 711.38.000/
756125. East: Plot No. 2108, West: Plot No. 2105. Mortgagor: Sri Arjun Bhatta, S/o- & 795/2643, Total Area: Ac.0.15dec., situated 05.10.2026 nie kbt
JAJPUR ROAD BRANCH /7605009124(M) [All that part and parcel of the property Govinda Bhatta, Both are At:|or.Mouza; Badagatoda, PS: Serankul, Diet: | gl & further | ¥1,13,800/-
Borrower: M/s Kalinga Battery|consisting of Vacant Land in the name of ¥28,33,378.70 Badagaroda PO: Kesharpur, PS: gayagarrly gﬁ'Sha‘ gounﬁgds I?yé Nok”h',ésr'{! dlnterest 710,000/
Service, Prop.: Md Zahid Perwaiz, | Md Zahid Perwaiz over Khata No.: 445/166, e on ¥17,50,000/- | Sarankul Dié.t z r\ia agarh Ocriisha' ngg?aéast-atst?i' Bi?aust.ké Erslhat?g ?J{f]ézst! - th?a-xr%enrrlnses
S/o- Md Nassimuddin / Borrower &|Plot No.: 1456/1912, Total Area: 05.10.2026 s PIN ?520|80 -+ Nayagarh, ! Village Road. P ’ :
Mortgagor: Md Zahid Perwaiz, S/|Ac.0.20dec., Mouza: Badapatoli, PS: Korei, & further %1,75,000/- b : g .
o- Md Nassimuddin, Both are At:|Dist.: Jajpur, Odisha. Bounded by- North: interest 210.000/- NUAGAM BRANCH / 7605009169 (M) |All that part and parcel of the property
Dakbanglow Chhak, PO: Jajpur|Remaining Land of Plot No. 1454, South: [£°5 and expenses % Borrower: Sri Dandapani Nayak, |consisting of Land & Building in the name of
Road, Dist.: Jajpur, Odisha, PIN-|Plot No. 1457 and Proposed Road, East: Sk. thereon S/o- Raghunath Nayak / Guarantor | Smt. Puspanijali Nayak, W/o- Sri Dandapani g
755019. Aziz Box, West: Riazudin Ahamad. & Mortgagor: Smt. Puspanjali|Nayak, under Khata No.: 1407, Plot No.: 625, | 05.10.2026 ¥8,00,000/-
UDALA BRANCH / 9124753180(M) | EMT with Registered MODTD of Residential Land Kayal; Viio- Dandapani Rigak, Eolhi (o an exteit of Ame: Ac0.00wdec. 8. ihate & further interest| T 80,000/-
i . ; are At/PO: Nahatota Sahi, City:|No.: 1407, Plot No.: 624 to an extent of Area: SNd BXbEhEGe
Borrower:  Mr.  Kshitish|and Building over Plot No.: 534, Khata No.: 251/ ¥18,19,231.79 Bhanjanagar, Dist.: Ganjam, Odisha, [ Ac.0.015dec., Mouza: Bhanjanagar, Tahasil: th p 210,000/
Choudhuri, S/o- Mr. Bhima Charan|76, Total Area: Ac.0.060 dec., Mouza: Jaida, as on 222.00.000/- PIN-761126. Ghumusar, Dist.: Ganjam, State: Odisha. ereon
Choudhuri / Guarantor &|Tehsil: Gopabandhunagar, Dist.: Mayurbhanj, 05.10.2026 ot Bounded by- North: Plot of Markanda Choudhury, South: Plot of Daya Nayak, East:
"c‘:'r?n%zgons.fmt Bhémg;l Chara:n gﬁrsha, sét:ndﬁﬁ in tg? nirrle %f Nr'|1r. Bh|rr(1ja £ 1% &nftg:tehse;r ¥2,20,000/~ |Piot of Banchanidhi Choudhury, West: Plot of Sudam Choudhury.
oudhuri, S/o- Late Brahmananda|Charan Choudhuri, S/o- Late Brahmananda | i X
Choudhuri, Both are At: Jaida, PS:|Choudhuri. Bounded by- Nerth: Niranjan - and expenses | 10,000~ |BADAPADA BRANCH / 8763423787 (M) All that part and parcel of the property
A % . 2 2 thereon Borrower & Mongagor: Late Sarat situated over Khata No.: 526/166, Plot No.:
Udala, Dist.: Mayurbhanj, Odisha,|Choudhury, South: Kanchanmani Choudhury, 83/1801. Area: Ac.0.030d Ki : £3.97
PIN-757041 East: Road, West: Bhima Charan Choudhuri Panda, Legal Heirs: 1) Shri Srikanta Mot e i e
: : . : : Kumar Panda, S/o- Late Sarat Panda, | fomestead, Mouza: Badapada, Thana No. as on ¥21,67,000/-
CHHENDIPADA-II BRANCH / Land & Building in the name of Smt. Gita Nayak 2) Shri Balaram Panda, S/o- Late Sarat | 1o} Tahasil/PS: Pattamundai, SRO: gk 05.10.2026 e o
7605009192(M) in the Khata No.: 241/19, Plot No.: 1729, Area: | [|] ¥13,48,669.45 Panda / Co-Borrower: Smt. Sunita | -2ttamundai, Dist.: Kendrapara, in the name |3 & further interest| *< 1%
Borrower & Mortgagor: Smt. Gita|Ac.0.175 dec., situated at Mouza: Changudia, ason %6.74.000/- % 3 of Late Sarat Panda. Bounded by- North: and expenses | ¥10,000/-
2 b : e 30.09.2026 Lhiss. Panda, W/o- Late Sarat Panda, All are |Ggovt. Land (Kissam- Anabadi) & Road thereon
Nayak, W/o- Dileswar Nayak /| Tahasil: Chhendipada, Dist.: Angul. Bounded by g e : S - 5 d,
el : : ; & further %67,400/- |At: Dihudipur, PO: Badapada, Dist.:|South: Natabar Singh, East: Toffan Barik
Guarantor: Sri Dileswar Nayak, |(As per EMT): North: House of Haladhar Naik, interest Kendrapara, Odisha, PIN-754245 West: Natabar Sinah ' )
S/o-Hrudananda Nayak, Both are|South: House of Bamadev Naik, East: Vacant | Weig™y and expenses 10,000/~ 1 1 ; est. Nataba gn.
At: Ranigoda, Sikshyak Pada, Dist.: | Land of Bhibhigiri Suna & Narayan Suna, West: | thatoon E-AUCTION DATE & TIME: 26.10.2026 between 10.30 A.M. to 11.30 A.M.
Angul, Odisha, PIN-759122. Public Road towards Village Kampsala. EMD SUBMISSION DATE & TIME: On or before 23.10.2026 at 5.00 P.M.
BARGARH-Il BRANCH /9437579607 (M) | All that part and parcel of the property consisting NUAGANM BRANCH / 7605009169 (M) All that part and parcel of the Scan
Borrower: Late Mahesh Kumar |of EMT of Land and Building in the name of Late Borrower: Sri Chitrasen Majhi, S/o- Indramani [Property consisting of Land & 77,08,583.99
Sharma, Legal Heirs of Late |Mahesh Kumar Sharma at Khata No.: 49/40, ¥14,41,911.37 Majhi, At: Dhimiripalli, PO: Dhumuchai, Dist.: |Residential Building in the name of as on 26.20.000/
Mahesh Kumar Sharma: 1) Meera | Plot No.: 449/950, Area: Ac.0.060 dec., situated | 3 as-0n 74,91,000/- |Ganjam, Odisha, PIN-761140 / Guarantor & |Sri Charan Majhi over Khata No.: 05.10.2026 il
Bai Sharma, W/o- Late Mahesh |at Mouza: Kantal, P.S: Attabira No. 09, Tahasil: 32‘?3,:12%6 49,100/ Molrtlgagor: Sri Charan_ Majhi: Slo- Trirgalh 90/31, Plot No.: 253/719, extent of & further 62,000/-
Kumar Sharma, 2) Akash Sharma, | Attabira No. 9, Dist.: Bargarh, Odisha, PIN- Alihaby 7" IMajhi, AY/PO: Patuli Sahi, Bhanjanagar, Dist.: | Area: Ac.0.026dec., Mouza: Patuli | E; interest %10.000/-
Slo- Late Mahesh Kumar Sharma, | 768038. Bounded by- North: Open Plot of Dillip ahd expenses | 10,000/ Ganjam, Odisha, PIN-761140. Sahi, Tahasil: Bhanjanagar, Dist.: | %2 and expenses ’
All are At: Kantal, PO: Kharmunda, [ Mahakud, South: Residency of Sashi Bhusan therasn Ganjam, State: Odisha. Bounded by- North: Land of Devaraj Pradhan, South: Road, thereon
Via: Attabira, Dist.: Bargarh, Odisha, | Pradhan, East: Road, West: Open plot of East: Plot of Gayatri Swain, West: Land of Banamali Nayak.
PIN-768038. Nityananda Padhan. RAYAGADA BRANCH /9437497021 (M) | All that part and parcel of the property consisting
e T of Residential Plot in the name of Smt. Sunita
KEONJHAR-II BHANGH/?B[ISO_IJBME (M) Al that part & parcel of the property ’B:orrow;szSr;dGlm;ré I;llaéthath. Nath under Khata No.: 50/1297, Plot No.: 200/ ?15,;5,?0‘36
Borrower: M/s Rahul Enterprises, Prop.: | consisting of EMT of Land in the name rop. of M/s Malati Ce OPPe.| 1550, Area: Ac.0.017 dec., Mouza: Kothapeta ¥5.23.000/-
i S/o- Late Sai Kumar Nath /Guarantor ! i B Sk ! X 05.10.2026 Lkt
Mr. Duryodhan Das, S/o- Gangadhar Das, | of Mr. Duryodhan Das situated at Sahoo ¥1,53,26,973.71 : under Tahasil: Rayagada, Dist.: Rayagada, State: & turther 52,3007
At/PO: Mandua, Dist.: Keonjhar, PIN-|Street, Naranpur, Block: Keonjhar Sadar, as on T & Mortgagor: Smt. Sunita Nath,|qgisha. Bounded by- North: Layout Plot No. 1, tarest il
758001 / Proprietor & Mortgagor: Mr.|Municipality: Naranpur GP, bearing 30.09.2026 185,000/~ [Wio- Sri Goura Hari Nath, Both are|south: 20 feet proposed road, East: Layout Plot sl expanses | T10,0004
Duryodhan Das, S/o- Gangadhar Das, At:|Khata No.: 40, Plot No.: 360, Area: & further 58,500 |At: Collectorate Road, New Colony, [No. 21, West: Land of Sri Balaji Choudury and | Jvk p
i . : st ; . i Rayagada, PO/PS/Dist.: Rayagada, | others. CERSAI Details: Asset ID- 200055641622 thereon
Betira, PO: Mareigan, Dist.: Keonjhar, PIN-|Ac.0.110dec., Mouza: Naranpur. interest 210,000~ |Odisha. PIN-765001 SocUrity Intorast ID. 400055390293 .
758164 / Guarantor: Mr. Khageswar | Bounded by- North: Durjyodhan Sahoo, and expenses d IR = y s
Pradhan, S/o- Gokul Pradhan, At:|Plot No. 359, South: Gangadhar Nayak, thereon For detailed terms and conditions of the sale please refer the link “https:/canarabank.com/pages/orissa” provided in Canara Bank’s
Tarangapalasa, PO: Naranapur, Dist.:[East: Prasanna Kumar Sahoo, West: website (www.canarabank.com) or may Contact the Concerned Branch in-charge during office hours on any working day.
Keonjhar, PIN-758004. Trilochan Sahoo. Place : Bhubaneswar, Date : 08.10.2026 Sd/- Authorised Officer, Canara Bank




